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Shelters on platforms on Delbi- 
Lucknow Section

551. Shrl S A. Mebdi: Will the
Minister of Railways be pleased to
state.

(a) the progress of work done so far 
to provide shelters on the island piat- 
forms of important stations on Delhi 
Lucknow sections,

(b) whether there is a proposal to 
provide a shelter on Rampur Station 
this year, and

(c) if so, the work done so far7

The Deputy Minister of Railways 
(Shrl ShaJinawax Khan): (a) Shelters 
on island platforms at Delhi, Ghazia- 
bad, Hapur, Moradabad, Bareilly, 
Shahjahanpur, Anjtu, Hardoi and 
Lucknow already exist Work of pro­
viding shelters on island platforms at 
Pitambarpur, Balamau, Tilhar is kept 
pending due to conservation of steel

(b) and (c) A  shelter on the main 
platform at Rampur already exists It 
is proposed to provide a shelter on the 
island platform and fabrication of 
steel work is in hand The work is 
likely to be completed in another sue 
months.

12.98 hrs.

DEATH OF SHBISXDDAFPA 
HOSMANI

Mr Speaker: I have to inform the 
House of the sad demise of Shn 
Siddappa Hosmam who passed away 
on the 14th February, 1959, at Haven 
at the age of 79

Shri Hosmam was a Member of 
the former Central Legislative Assem­
bly m 1934

I am sure the House will join with 
me m conveying our condolences to 
the family of Shn Hosmam

The House may stand in silence for 
a minute to express its sorrow

(The Members then stood m silence 
for a minute)

PAPERS LAID ON THE TABLE

Notifications under M otor Vzhjcub 
A ct

ThA Minister of State in the Minis­
try of Transport and Commnnications 
(Shrl Raj Bahadur): I beg to lay on
the Table, under sub-section W  ot 
section 133 of the Motor Vehicles Act, 
1939 a copy of each of the following 
notifications —

(i) No B-TP/7/56 dated 25th 
July, 1958 as amended by Notifi­
cation No B-TP/7/58 dated 3rd 
December, 1958 making certain 
amendment to the Motor Vehi­
cles Rules for Manipur, 1951, pub­
lished m the Manipur Gazette

(11) No 141/58 dated the 5th 
December, 1958 published m the 
Andaman and Nicobar Gawtte

[Placed in Library, See No. LT- 
1223/59 ]




